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Hhaaehal Pradesh ' 

5665. PROP. NARAIN CHAND 
PARASHAR: Will the Minister of 
COMMUNICATIONS be pleased to state: 

(a) tbe names of places in Himachal 
Pradesh which have 8 facility for the niaht 
delivery of telegrams, District-wise: 

(b) whetber it is proposed to extend 
tbis faeil ity to cover all the District Sub· 
,Divisions and Block Headquarters; 

(c) if ~o, ,,'bether any comprehensive 
programme for tbis purpose 'bas been drawn 
up for the Seventh Five Year Plan ; 

(d) if 50. the details thereof ; and 

(e) if not. the reasons there for and 
what are the criteria for tbe introduction of 
the facility of delivery of telegrams during 
tbe night? 

THE MINISTER. OF STATE OF THB 
MINISTRY OF COMMUNtCATIONS 
AND MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA) : (a) Facility for 
night delivery of telegrams is avaiiabJe in 
the followins places of Himachal Pradesh as 
indicated : 

Night del ivery Place District 
up to 2200 brs. ---+- --

(2200) Hamirpur Hamirpur 
Mandi Mandi 
Kulu Kulu 

Dbaramsala Kangra 
Simla Simla 

Night dtIiver.y 
up to 2200 hrs. Chamba Chamba 

Night delivery 
up'to 2000 hra. Solan Solan 

Naban Sum.ur 
Una Uoa 

Bilaspur Bllaspur 
Palampur I'.aqra 

Restricted rii.ht 
cleHvery between 
2200·0600 bra. 

Sw't. 

(b) No. Sir. 

(c) No, Sir. 

(d) Does not arise. 

(e) Tbe reaSODS are : 

(0 Lack of justification 
basis; 

(jj) No demand from 
Government. 

'SllIda 

OD tralDe 

Public/State 

(iii) Lack of volunteers for perform in. 
Jate fee duties during ther closed 
bours of the telegraph office. 

The volume of traffic handled is aeoeraJly 
abe crit:rian for fixing the working hours. 
Telegrams are delivered during tbe working 
bours of an office and durina the closed 
hours includinR at night if late fee service 
is available in that office. NormaUy, ordinary 
telegrams are not deJivered at night between 
2200· 0600 houTs. Delivery is restricted 
only to Express Telegrams with "Niabt" 
instructions and private personal category of 
telegrams relating to- availability/departure 
and intimation of sickness/death if tht' office 
is open at nigh.t or if late fee volunteers are 
available .. 

M8nUracfure of telepbone Equipmeat 

5666. SHRI CHINTAMANI lENA: 
wm tbe Minister of COMMUNICATIONS 
be pJea!\ed to state: 

(8) whether tbe components for the 
manufacture of telephone eqoipment, are 
beina imported; 

(b) if so, the amount annually 
involved; 

(c) whether any faroiln firm has offered 
its tecbnolos), to manufacture tbese part. io 
Jndia: 

(d) if so, tho Dames of those firms 
aad tor. aDd 'COb4ttiODS thereof '; and 



(0) what steps are heiDI takem by 
Government . to establish sucb units to 
manufacture telephone equipment in the 

GOuDtry so as to save foreign exchan,e? 

THE. MINISTER OF STA.TE OF THE 
MINISTRY OF COMMUNICATIONS 
AND MINISTER OF STATB IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) Some. 
raw material/components are being importod 
by the Indian Tel"pbone Industries Limi ted 
(ITO for the manufacture of its prescnt 
des ian of telephones. 

(b) The landed cost inclusive of 
Custom Duty paid for such imports by the 
111 has been about Rs. 3 crores during the 
,ear 1985 .. 86. 

(c) Yes Sir. ITI bas cntered into a 
collaboration with Mjs. ITT FACE Standard 
of Italy for manufactijre of telepbone 
components to new technology. 

(d) Mis. Siemens AG (West Gern1any) 
MIs. ITT FACE (Italy) 
MIs. Ericson Information System 
(Sweden). 

Tbe terms and conditions of these offers 
arc according to the FC approval given to 
the different units by the Govt. 

(e) Government bave licensed SO units 
including ITI in private and public sector 
for tbo manufacture of modem telophones 
in the country. They will be manufacturing 
telepbones usin. one of tbe above there 
technoloaies. 

Setting up of Gas-Based Thermal Power 
Project 

5667. SHRI R. M. BHOYE: WIll the 
Minister of 'BNERG Y be pleased to state : 

<a) whether any decision has been 
taken by Union Government for setting up 
las based thermal power plants in tbe 
country; and 

(b) if so, the sites selected for this 
purpose aloogwitb tbe production capacity 
of each plant as well as the amount of fund 
allocated for the purpose ? 

THB MINISTER OF ENERGY (SHR.I 
VASANT SATHS,: (a> and (b) The 
position regarding the setting up of tbe gas-
based thermal plants in the. country is 
indicated in the Statement given below. 

Statement 

s. Description of- the Proposed site proposed Position of funds 
No. proposed projec( production allocated. 

capacity 

1 2 3 4 S 

I. Projects proposed to be set up 
in ,tbe Contral. Sector 
~ ..... ___.~---....... -------.-. ....... 
1 •. '~I~iIled Cycle Gas Turbine l) Kawas 600MW An initial outlay 

. Projects aloDa tbe Hama- (Gujarat) of Rs. 10.00 ora. 
BiJaypur-Jaadisbpur Gas U) Aurai,a 600 MW for these projects 

'''Pipl-liae. (U.P.) has been made in 
iii) A~~a 430 MW Ule Sev.nth Plao. 
~than) 


